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RESIDANCE OF SATYAPAL, from which sample no-3 was collected. 

Satyapal standing in front of his residence. 
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Nearby area of Satyapal residence (Mahmadpur) 
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Nearby area of Satyapal residence (Mahmadpur) 
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Nearby area of Satyapal residence (Mahmadpur) 
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Nearby area of Satyapal residence (Mahmadpur) 
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hasil jain <advjain25@gmail.com>

Reply by Anuradha to IA no. 575 2024 in OA 234/2020
1 message

hasil jain <advjain25@gmail.com> Sat, Jan 25, 2025 at 10:32 AM
To: Anunaya Mehta <anunaya.mehta@gmail.com>, pradeepmisra@yahoo.com, daleepdhayani@yahoo.co.in

Sir
Please find attached the reply filed by the Applicant to the IA 575 2024 filed R-4 in OA 234/2020

Thanking You
Hasil Jain 
Amicus Curie
7838707338
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